PUBLIC NOTICE

We hereby give public notice of behalf of The Faderal Bank Lid., Pune Main Branch, Pune,
that we agreed toaccept the property comprised bearing City Sunvey no. 390 {Okd CTS No.
311 zanj Peth) iogether with construction admeasunng 70,24 sq. mt. situated at-Ganesh
Peth, Gaothan area of Pune, Taluka-Pune City, Dist. Pune more particularly described in
Schedule-| below belonging to present 1. Mr. Ashok Popatlal Shah, 2. Mr. Rajendra
Popatlal Shah 3. Mr. Mukesh Popatlal Shah and 4. Mrs. Jayashree Ashok Shah who
purchased said Property from Mrs. Sarojaban Shah and Mr, Kishor Mohan Talathi by and
under Sale Deed dated 18.03.2005 regisierad in the offiice of Sub Registrar Havelino. X at
serial Mo, 171772005 on =ame day,
&nd said Mr. MUKESH POPATLAL SHAH purchased Apariment Mo, & under Deed of
Apartment dated 19.02.1991, registered in Sub Registrar [l at 5¢. No. 3031/1991, said Mr.
RAJENDREA POPATLAL SHAH purchased Apariment Mo. & under Deed of Apartiment
dated 19.02.1991 and Registered m Sub Registrar I at Sr. No. 3028/1991 and Mrs.
JAYASHRI ASHOK SHAH and Mr. ASHOK POPATLAL SHAH purchased Apartment
Ma. 7 under Deed of Apartment dated 19.02.1991 and Registerad in Sub Registrar || at Sr
Mo. 30291991
Saxd 1. Mr. Ashok Popatlal Shah, 2, Mr. Rajendra Popatlal Shah 3. Mr, Mukesh
Popatlal Shah and 4. Mrs. Jayashrea Ashok Shah applied to aur Bank for loan and as
security by way of morigage by deposit of tile Deeds for the purpose of sacuring a loan. Itis
represented o us said COwner that the onginal of their fitle deedis). wz. Driginal Sale Deed
dated 18.03.20085 registered in the office of Sub Registrar Haveli no. X at serial No
17172008 on same day along with Original Registration Receipt and Index 1| has besn kst
at Bhosari, Taluka Haweli, Dist. Pune and they have also lodged cormplaint at Bhosari
Police Station on 31.01.2022, for Property described in Schedule-],
1} Original Dead of Apartmant dated 19.02.1991, registared in Sub Registrar 1| at Sr. No.
303171991, 2) Original Deed of Apartment dated 19.02.1991 registerad in Sub Reqistrar |1
al 5r. No. 30281991 and 3) Original Deed of Apartment dated 19.02.1991 registerad in
?ﬁgﬁsﬂarll at Sr. Mo, 30251991 has been lost, untraceable, for Propery described in
G -1,
Therefore, we purpese fo accept the Cerlified Copy of the sald document in respecd of
above properties for deposit under Title Deads. If anyone has prior claim whatsoaver over
the said Property, hedher may prefer before us within seven days, from the date of this
publication, failing which it will be taken that there is no subsisting encumbrances on the
said Propery”,
Description of “said Property”
SCHEDULEA
All that piece and parcel of the Property bearing City Survey no. 590 (0id CTS No. 911
zanj Peih) fogether with construction sdmessurning 70,24 5q. mt, situated at - Ganesh
Peth, Gaothan area of Pune, Taluka - Pune City, Dist. Pune and within the Bmits of Pune
Municipal Corporation and which is bounded as follows:-
O or towards the East: By Road,
Onortowards the South: By Bora Hospital Building,
o or towiards the West By Common Lane,
On or towards the Morth: By Comman Lane,
Together with all appurtenances and easaments annexad therato,
Description of “said Property”
SCHEDULE-N

« Al that prece and parcel of the Apartment Mo. 5 admeasurng 70,71 sq.mif358 s fion

2nd floor
. Ajl that piece and parced of the Apartment Mo. 6 admeasuring 70,71 sq.mif358 sqg fion

Zndfloorin
# Al that piece and parcel of the Apartment No. 7 admeasuring 79.71 sq.mt/as8 sq.fi

{as perfirst Apartment Deed admeasuning 57.255q. mt.6163q. ft.)on 2nd floor
& are i House No. 13 known as “SHEETAL APARTMENT CONDOMINIUM®
construected on property bearing Survey No. 27/578-A of Kirkee Cantonment Board, Pune

FORM A

PUBLIC ANNOUNCEMENT

iUrder Regulation & of the Insolvency and Bankruptcy Board of India
nsohsancy Resolution Process for Corporate Persons) Regulabons, }
Insohea Reasciution P far C ta P Regulabions, 2014

FOR THE ATTENMTION OF THE CREDITORS OF
M/s. AAJ KA ANAND PAPERS LIMITED

RELEVANT PARTICULARS

| Name of corporate dablor (s, Aaj Ka Anand Papars Limited
| Date uf incorparation of corporate deblor |14th Decemiber, 1953
.ﬁ.ulfﬂtrl'll} under which corporate debtor is (Reqistrar of Companies, Pune
| incorporated / registered
| Comporate Identity No. of corporate dehh:lr UZ2TI0MH1B83PLCD34313
| Address of the registered office and |Registered office ; 355 Shivaji Nagar Aaj Ka
| principal office (if any) of corporate deblor |Anand Building Pune MH- 411005 IN
8. |Insolvancy commencemant date in 51 0320 {order received on 01.04 20225

| raspact of corporate debior

L Ra| -

LR B

7. | Estimated data of closure of insolvency  |27.09.2022
| resolution process .
3. |Mame and registration numier of the [CA Vingeta Maheshwar

| insolvency professionzl acfing as inferim |Fiagn, Mo,

| rezpdution professaonal IBENPA-DD1IP-POO01BS 201 7-201 810364
8. | Address and e-mail of the intarim [EA Vinaala Mahashwari

| resolubion profasssonal, as regeslaned wilh [3rd Floor, Reegus Business Cenlbra, Naw

| the Bixardd Cityvlight Road, Above Mercedes Benz
[Showroom, Bharthana-Vesu, Surat-395007
Emall - ipvineatak@igmail. com
\CA Vineata Mahashwari
{3rd Floor, Reegus Business Centra, New
[Cigylight Rioad, Abowe Mercedes Benz
{Showroam, Bharthana-Viesu, Sural-395007
[Emiall: gvin_anand@gmail. com
Thursday, 14.04.2022

10.| Address and e-mail to be wsed for
| correspandence with the inlerm
| resclubion professaonal

11| Last date for submission of claims

12.| Classes of creditors, if any, under clause Mot Applicable
| (o) of sub-saction (6A) of section 21,
| ascertained by the interim resolution
__|pofessional ——
13, Names of Insalvency Professionals Mot Applicabis

|idantified 1o act as Authorised
| Reprasantative of creditors in a cass
| (Thvee names for each ciass| |
14.| (3] Relevant Forms and [hittpes:diibibd pow infhamerdown nads
[b] Details of auihorized representatives.  |MLA.
| are available &t
Mok s henaby given ||1:’|| I Matinal GI.‘.l"l'I[.‘t"II"Jr Law Tribural has ordened the commencement of a
cofpirabl irsalvency msolullon prooess of Mis, Aaj Ka Anand Papers Limiled on 315t March, 2022
torder recaived on 0154 April, 2022
Thea cradibars of Mls. AAJ KA ANAND PAPERS LIMITED, are baraby caliad upon Lo submil thair claims
wilh proal on or before Thursday, T4th Sprd, 2022 to B inbanm resallion prolessiongl at tha addrass
mariaréd againslandny Mo, 10,
Thi Bnancal credibors shall submil thair ciaims with proof by elecinonic means only, Al olbr crediban many

MAHARASHTRA EX-SERVICEMEN

CORPORATION LTD (MESCO), PUNE

Contact No : 020-26330664 Email : contact@mescoltd.co.in

Online E-Tenders are invited along with samples from
interested manufacturers / authorized dealers / suppliers
who have experience of supply of similar item to Gowt.
Organizations, private parties like bulk purchase of uniform
items at Maharashtra Ex-Servicemen Corporation Ltd
(MESCO), 2" floor, Raigad building, Opp. Mational War
Memorial, Ghorpadi, Pune —411 001

Name of Work EMD Cost of Blank | Time limit in
in Rs Tender Form | Calendar
in Rs Months
Tender No : 1,50 000.00| 15,000.00 One Months
MESCO/RATE (30 days)
CONTRACT/O1/2022-23

MNotes: 1) The details are available on e-tender portal
www.mahatenders.gov.in

2) Tender Publish / Download date —01Apr 2022 at03.30 PM
3) Last date of online bid submission : 21 Apr 2022 at 03.00 PM
4) Pre Bid Meeting on 05 Apr 2022 at 12.30 PM at 2™ floor,
Raigad building, Opp. National War Memorial, Ghorpadi,
Pune—411001

5) Date of opening of Technical Bid - 22 Apr 2022 at 12.30 PM

Managing Director

Maharashtra Ex-Servicemen Corporation Ltd
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SHIRISH A. JADHAV, Advocate & Notary

13, Shweta Apartment, 1143/8, Model Colony, Pune-411016
Cell No. +91-08226T6844/Office-020-25672323

Panel Advocate for The Federal Bank Ltd.

Dated this the 01.04.2021

Deale: 02.04. 2022
Place: Sural

sutmil [he claims with prood in person, by postor by electronic means.
Submission ol false or mseading procfs of claim shall atract penalties

Interim Resciution Professianal Tor MUs, Aa) Ka Anand Papers Limited

ard Noor Reegus Business Center, New Citdight Road, Bharthana, Yesu,
Sural-355007., Fegn, No. [BEVPAD01BP-2{01 855201 7-21 8103564
Email; ipsinanandiBgmail.com., Moblle No +971 9376781166, 8511803326
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PUBLIC NOTICE

TAKE NOTICE that, we are required to investigate the title of M/s.
Clover Ventures a partnership firm through its Partner Mr. Raj K
Bhansali of property being in Residential Zone affected by 60
meters DP Road in South side and 24 meters DP Road Weslside
for Survey Number 10B area admeasuring 01 Hectare 01 Are,
situate at Village Undri, within Group Gram Panchayat, Taluka
Haveli, District Pune having Boundaries N: By Survey No. 11, E:
By Survey No. 9, W: By Village Kondhwa Budrukh Shiv and S: By
Pisoli Shiv road, together with all rights and benefits and privileges
and appurtenances etc thereof. The Owner claim entittement to
the said portion land as self-acquired asset with clear, marketable
title free from encumbrances and exclusive possession thereof.
Any person/s having any right, title, interest, claim or demand
whatsoever in to or upon the subject property should notify the
same in writing by SPAD/RPAD (together with attested copy of
documentary evidence in support thereof-claims made
otherwise than above stipulated will not be entertained) to the
undersigned within 8 (Eight) days of the publication hereof,
failing which the transaction relating to the said property, shall
be proceeded further and completed without reference to any
such right, title and claim and the same, if any, shall be deemed
to have been waived and/or abandoned with notice.
Dated this 01 day of April 2022.
s Adv. Shehzadi Sayyad

dth Floor, Parakh House, 1 Boat Club Road, Pune - 411001
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TENDER NOTICE
|M Ciritailign Ca

Superintending Engmeer MSEDCL, Pune Rural Circle, Pune invites Tender from experienced
contractors/authorized dealers registered with MSEDCL for providing & replacement of faulty 11 kV,
22KV & 33KV CT, PTs of Metering Cubicles/Overhead units/Kiosk of HT consumers under Pune
Rural Circle, Pune.

Tender No. Description of Work Estimated Cost EMD
SE/PRC/ |Providing & replacement of faulty 11KV, 22KV, 10.00/-Lacs Rs.10,000/-
T-01/22-23 | 33KV CTs, PTs of Metering Cubicles/Kiosk of HT

consumers at site under Pune Rural Circle,
Pune.

Bid documents will be available on website from 04.04.2022.

Details are available on our website hitp:/'www . mahadiscom.in/e Tender/etender,
For any additional information please contact office of the Superintending Engineer, MSEDCL,

Pune Rural Circle, Block No. 301, 2nd Floor, Rastapeth, Pune - 411 011 during office working
hours.

Contact person: Mr. Amit Kulkarni, Executive Engineer (Administration),
Phone No.7875767021.

(Note :- 55| Certificate will not be considered for EMD exemption for works contracts)

(PRO/PZ No.01/22 Superigtending Engineer (RPUC)
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Order

J.D. No. 1-A and 1-B are hereby restrained from alienating or
creating third party interest in the property involved in the
present execution proceeding i.e. survery N0, 291 situated at
village Khanji tll their appearance in the proceeding.
Sd/-
(A.J. Fatale)
Civil Judge (Sr.Dn.), Warora
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KALOJI NARAYANA RAO UNIVERSITY OF HEALTH SCIENCES
4 ] _TELANGANA

N SIONS 02420 i 1.4 a0z
Agplestions anra MEETLG 2021 o
ol ol s s BAVEEHYSIBLMB/BNY cruens e G

ety Durka and BHNS course undse Mansgumant Dunls for 200122 in calliges
aalodty KNFUHE,

Fo gstakd sacarats hotifcators and Prospeciis mefer e HARUKS wabsts
wowrer krahe belangera. gov.in
RGN 2300 FRICL-AGENCYIADVTHI022 23 Ragkatrar.

amatakaka
GOVT FLYING TRAINING SCHOOL
Off ) Tr:nnln; Schoal,
GO0

%

ENGINEER [QUALITY MANAGER) &

CHIEF GROUND | UCTOR , [CONTRACT BASIS

{1) Assistant Aircrafl Maintenance Engineer [Quality
Manager}-1 Post Qualification : As per DGCA CAR 'M,
M A 706, Consolidated Salary: Rs, 51,000/- psr monih |
{2) Chief Ground Instructor— 1 Post Qualification : As per
DGCA CAR SECTION-T, SERIES-DPART I ISSUE-
Il, 30th January 2015 Consclidated Salary: Rs, 50,000/-
per month. Applicants must submit their resume by e-mail
or through post by 15.04.2022 to the office of the Director,
Govt, Flying Training School, Jakkur Aerodrome,
Yalahanka Post, Bangalore, Peried of Contract-2 years,
Age-50 as on 15.04.2022, smail- gfts.| m@gmil.wm
Telephone No: 080- 28533178, Sdi- DI
Govt. ﬁann ‘I‘raln n Sehwl
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M.P. STATE COOPERATIVE MARKETING
FEDERATION LTD.
Johangirabad, BHOPAL

PRESS NOTE

Esle of 34062 MT of Urad-whole {Black Gram-whaole) procured
n Khanl Markefing Year 2018-19 al ranimum supper price &
quariity of 113801 MT of M, i Green G haote}

e

WUITTION OF DUOTATION
Supply af prir beaks al Certral Library of College ol

BUILDING CONSTRUCTION DEFARTMENT
TENDER CELL

_ADVERTISEMENT-NEW W
PUNE MUNICIPAL CORPORATION

Cilige of Erginenng Pure imles sealed quatasons fir m botks :Mnmal; Irom

tiputnd ared
of larder af print books. For e detais of the leader ﬂﬂMNE\’ nlisted Hodars

shows vis kwww, coup. orgin
& Oificisting Director Eollege of Engiaeering Prae - 05|

procurad in Rabi Marketing Year 2021-32 through
e-auction wia e-auction service providers on "As is Whars is
inagis” will be commenced from 05.04. 2022, Intarested buyars
can pamcipate in the e-auchon by registering on the ssovics
provider portal of their choice who has given their conaent 1o
work wilh the MARKFED. The lisl of service provider podals
will be displayed on the official website of MARKFED
“www.mpmarkfad.gov.in'.

Mo separate pubdication or information will be issued regarding
e-auction.

MP. M,

1042472022 DIRECTOR

Regd. Office : PSED Head , The Mall, Patiala - 147091
Corporate |dentity No. . UM 0SPEI011SGCOI3E13
Wabsite ; www.pspclin (Contact numbar 9646118721)

Tender Enquiry No. QW-295P0-W Dated 30.03. 2022
Chief Engineer/Siores & Wordmhaops O Sambha  Nagar,
PSPCL. Ludhiana, invites E-pander nd

for
Cammizsinning of COTV camaras, Far dotied le&imr spacification
Fleass refer 10 Mips: teproc. punjabugowin Bom 01 04.2022 from 200 pm
s

MOTE ;- and accancum, If any will be putlished oning &
s larac punphgc\un
L DR M

FORM A
PUBLIC ANKOUNCEMENT
i oot of Dt Vemciery el Bty S ol
||ns-mm Resilifion Proces for Corgaete Peesane) R ewnlloﬂs. 20141

- IﬂJ KA ANAND l"l PERS I,IMI"I:O
RELEWNT m«'muuu

RAILWAY RECRUITMENT BOARD BHOPAL
East Raitway Colony,
Near Bhopal Railway Station, B

b

al - 462010

E-Tender No. RRE BPL-CEN RRC-01-2019 ECA 2022

of online presentation an the last day of acceptance.

Advt No. 217, Dt. 0170472022

1, E-Tervder Sales Perlod - D4/04/2022 A 230 PM 1o 2.30 PM,,
2. Tender Acceptance Last Date & Time - At 2.30 PM to fi 230PM.
3. Date of Opsning ihe technical ervelops - 26/014/2022 Aftarmoon 3.00 PR

Tendar No. Department | Nama of Work Estimated | Earnest |Time limit | Cost of
Na. HNama cost put to| money  (in calendar) Tandar

the Tender manths Document

1. [ PMC/BHAVAN| Buikding Refurbishment of Synthefic Athlstic 44630022 | 458060 (4 morths 1878

2200723 ennalruction | Track on Baburan Sanaz Ground. (exeluding

Department | [FMC Registration condition Relaxed} Monsaony

1} The Bidder must have

constructsd minimum bwo |AAF dass

Il cerified symhetic Tracks in (nda with

the same manufactunng Brand given

i the Tender and out of which af least

one synihatic track should ba in sity

sandwich type track with class |
cartification, as proposed in this

Tender, 2) The E-Tender is uploaded

on the wabsite of Mahalendsr.

A} All the details regarding the tender terms ¢ conditicns ete. are mantioned in the tender set and the terder set for this work
is available on the wabsite https:mahatenders. govin, Tender estThe sale and acceplance is being dene onkne only from
Ihis wabsite and all the tenders are baing invited in two Envelops.

B) Incase of non-reseipl of tender set on the lst day of lender sale, the tenderer will ke solely responsible for ron-submission

C) Complate information aboul online tender process can ba found at Bhavan Vibheg Pune Municipal Carporstion
E) Daposit amount will be accaptad through ECS / RTGS { NEFT facility as per office order no

Iy

(SD-1}

Executive Engineer

Building Conciruction Depariment
Pune Municipal Gorporation

BRUHAT BENGALURU MAHANAGARA PALIKE

i o v ;;h::ﬂi:‘;-;ﬂ: s i Office of the Executive Enginaer, Govindareanagara Divisian,
il waimnan, Raiteay Recnidment Boa . acling for and an bahall o : in Road
I T Prssdsrtof i 4 Open E-Tordatin o Packal Sy rthaatca! ot o 0 o T A e oa
I Exam Conduct 15 Basad Taal, 3 3
[ [y YT E e eeied o T R 2002 ool P e mpiE ;;:;; . -WSIONS OPEN Mo: EE[GRN)TN/GL-14/2021-22 Date: 31.03.2022
(7o s oy T Rocrutean Brarisin cormclin wih Recratmont o s posts o
nt! SHORT TERM TENDER NOTIFICATION
L " Raibways i leval1 of 7ih GPC Pay Mais notfisd through Corizs | | (Ahtae by Jisvahital Rohyu Tocnokogieal Univarsiy, AT, Hyduebict (Through GOK g-Procursment Fos
e s GO Employemant hotfication [CEN! RRE 012019° at the aoprosimate costof . Ell}inkcﬂe;:a r\ucnnﬁmme Degrme i Enginesring & Tacnclogy | \Throug L2k e
e anetioss | | 36833 Cranes (Exclueive st GST) foad ALy "“ e iy ’ e (STANDARD TENDER DOCUMENT KW - 3)
(7 [EFs and werial ol i Detail of the tendar Irops.gavin Tenders on ltem Rate basis are invited by the
reschstion prel i, a ragrstared with | Ind Flage, Raogue Buﬂm Catire, iow (AMliaed |;,ou s e bedraprasiha Univeesity, Delhi) £ b
tra Boand Cityight Faed, Asave Mercedes Renz Momber Secratary | | g Critoria: Eull Tire Grad Pl c | |undersignad for the work mentionad below from tha
Shwra, Bharlrers Vims, Suesi- 105007 Date 11042022 © gible Crite -. ime Graduate Degree in e, rqnsemg :
ey 5 For Chairman ay with Phiysics, Chemisiry & ubject or ane contractors of Bruhat Bengaluru Mahanagara
A yeardegree. : =
T oA i e . {Gandnaie smoud vist Gu Gobina draprstna Universsy wepsie | PAlike or Equivalent registration with CPWDIKPWD!
rasciston prefessicral Cirgigh Foad, oorva Meoroudes Bz e D ie A b mope Inferrsatian) Raitways/MES ar any State Govermment Organizations
E:;_:n;::::ry:._;mmam: = e e T PGDP: Post Graduate Diploma in Packaging 5l Bl EMD
[T Lot ke For scbmssior o Ay Trirsay, 1404002 g identity Mo ISGC0I3ET3 o MMumbai and Kobata caly] |l| Name of the Works | 7. inLaihs| | {inT)
T2 [T i G TR . AM4O103F) Eligible Criteria: Full Time Graduate Dogroe in Stense, 4 T
o Ak (1) st Website : www,pspoLin (Contact number 646118721) Tuchumalagy with Fysica, cw-mns.mau snatics v msi sbiectorone || @ Cover Works
ascertzinad by the rivrim asckaton Tendsr Enqulry hmwnw Dated 30.03.2022 the secand subjects mthe Driting of Borawell, Pipalina and| o0 00 14 00 600
4 T Chint , Seratha Nagar. CPE: Certlflcd Pa-.kaglng Engineers Ciher Allied works in Ward No-103 - s
o m_ oy Frae ey Bppicay FBect. Tichiom, Tlise Eaarer T Supply, nstallaton Bng \Channa & Grine Wocs criy) Drifing of Borawsl, Pipsing and
commission 3 . ,
7 s i Ll a0 Pachncaca, L [Cther Allied works in Ward No-104| 7500 |1,50,000
oes i o gmadwmo For details please contact: | |&125
|remm r-o Liad & Full l.oau Lnssee 01 11/0.4: atribitian =01 22 §3103242-5 far PGOP - Mumb Driling of Borewell, Pipeline and
. SRR e Jur FOOP Sl * |her Allied works in Ward No-131] 19900 |2.00,000
2} 01 Nos, ‘Complets 3 phass Powst Anal m mm m@mo + 91 40 23414321 for M.5 - Hyderabad Additional works to Saraswathi-
~artac Set ang aco (106 envios cubied un) + 1 D4 UBRTIM for CPE - Charnal « |nagara Building in Ward No-125| 100.00 [2,00,000
h measure No Load & Full Load Losses of nun 433 KV, Diatributian| | Wote: Candidates can visit the |IP webshe (s p-in R (Phase-IIl}
s cted g ey 10 152026 i :
- . ity sy 2 aniinepadodin-n.com for PGOP ot Mumbsi & Kolkata Construcion of Prathana Mandira
el sk b ' :f-l. ?maeproemww:gg:v;ﬁ;&n’gf%;gmzplo?:;mm%am orlinemagiin mrnruseanwm 5| at Agrahara Dasarahall Ward No-1p5,| 10000 200,000
54| | NOTE i~ Carrgendum and addendum, if ey wil be published saly online ondinecpe Sip-incom for CPE at Chennai Providing & MNo. of Dialysis|
AP 1 ks wiwlip=in.com for PGOP. M.5 & CPE and other
Mo ﬁ»ﬁ‘:‘":n:-“?e:;-“a::x?;‘m IO A 0 gl ¥ lio the Sangall Rayanns Dislysis| *09¢ [1:20,000
Dt (2 4 7207 Setzi- T ROgn ho. BEEFALONP-PIGIBaTD Center at ward No-126
Prce Surak Emed: prr.arandfomad canm . Mot No - 437 B37ENET16E, 811801 l‘E
RAIL INFRASTRUCTURE DEVELOPMENT idtgl'm”a:”mgrt;g:‘kﬁrunﬁm 100.00 |2,00,000
‘Water Resources Department GR. Mo, Tender 0417/Fra Kra 247/MP-1 did, 30711/2018, COMPANY (KARNATAKA) L I MITED b of Drain and Roads
Pi rma 1
Bavame A i A JoInt Verhira of Govt.of Kamaiaka & Minsiry o 5. |at MC Layout Hospital premises | 100.00 {2,00,000
Water Resources Depariment R G S Word No-105,____
Office of the Executive Engineer, "TENDER NOTICE Providing children equipment and|
Dimbhe Dam Division, Manchar. - = e §. |other allied works to Balaiahnakers| 60.00 |1,20,000
AtiPo, - Manchar, Tal‘ Ambegaon, Dist. Pune, Pin code 410503 Tender Notice No-: K-RIDEDLITI2022. Dule: 01.04.2022 park in Ward No-103.
E-rmail - Phoni i g e ” 5 Davelopment to Sangeli Rayanna
E-‘I‘ENDER NOTICE NO. 4 FOR 2021.22 Nlmnfmim?du Mo Suppl st Tosing & Contnissinin o1 25 KV AC, B0 He, Sagle Phase Trackon 10| Bark in Ward No-126. 100.00 |2,00,000
Execullve Engineer, Dimbhe Dam Division, Manchar, Water Resources Dept, Govt of| | O¥er Hedd Equipment far Daublng of Belonur Fnad i ‘9?"6' firgludieg - Al Rood PaI7AS] |_Incl..d.o.g| 11, [Pevelopment to Dr. 8.R Ambedkar| 100 o0 |2 00,000
warasma s |gu‘j1inn orline lender R: e—éandw slysl:w Tandar documants will be| | Section (34 Track Kilamster apprasimataly) ircluding any Modibcation in Exsting Gverhaad Equipmient if raquired in " |stadium in Ward No-106. i Sk
nica N Gowt. websile Mitgs imahatenders.govin. All nghls are reserved Lo accepl o Bangalare diision of Souh Westem Ratesy” Prowviding Electrical works and olber
:,:c';‘lahn::,;y the Exaculive Engneer, Dimbhe Dam Divison, Manchar, Condfional tandsr| | ey vaiie of the work 2021 Cr. 12 et wgm n Sangalll Rayanna| 100.00 [2,00,000
Sr. | Name of Work Estimated |Earnest| Tender| Class of | Time limit :;md‘mej‘:s:b”“?" "f:b‘“el ":"W 504 2“ 2322\'.031' |15 00 Hrs play ground in Ward No-126,
i Costput |Monay |Fes |contractor| for @eton | DRGNS wkideh Calendar_of Events : (1) Lasi dale for Receipl of
{LR:." (Rs. Queries s 06.04.2022 uple 3:00 pm. (2) Pre-Bid masting
T [ Consbucting Sruciuras on 13}5-;;?—1—53-’” =53 Al £k will be heid at the Office of the Executve Engineer,
i’i'g';"r‘f.ri%“g::; “"E’ 23604 a‘ﬁﬁ‘:ﬁm Morins (Gevindarajanagara Division) on 07.04,2022 at 3:30 pm.
oa) at Ch. 53(T08, G20 2:) mengten) (3} Last Date for upleading the fited proposal is 13.04.2022
oAb A Tender Spac. No, CE[C)-II/Karadi TPS/Aug. AWR/RIx, No. 3000027071/2021-22, b4 4160;prm 44 Dite:5h cpening o Tachizad P A
GB(300, 9T/T0,98/740 m, (i) Name of work:- Koradi TPS 3 x 660 MW - Varlous works for Augmentation of ash water | | YP1 S:00 pm. pening P
si'ﬁl'znn?ngl:taﬁnh‘aﬁuﬁlsmmn recavery pump house at Khasara ash burd for 36650 MW, TES Koradl, is 16.04.2022 of Technical Propasal through
Wave Flume (3 Nos} af Ch 4 Estimated Cost:-Rs, 4,37 Crs. (Excl. GST} Time Limit :- 12 Moriths {Including Monsoon) | [€-Precurement, Furher details may be obtained from
S0(375, 1004400, 19WT00 m a 1 i the sbove office during office hours on workin, o
g Sale Date:- 30.03 2022 a1 11:00 Hrs to 18.04_2022| Tender Fea: Rs. 2,360/ (Incl. G5 a g days
a-tendr avalabla period - From i, 0A/04/2022 to 16/04/2022. R enderres Sy ficm. wibeit: hifpshbefoc.eamabakd.goitin
e=lender opening date ;- 200042022, (If possible ar next suitable date) SR 3 Hep . gov.|
Dstails of;«nuar are available on following wabsite, Date of Submission:- 21.04 2002 upto 15:00 Hrs | EMD - Rs_4, 40,000/ Sdl- Executive Engineer,
11 hilgs.fmahalenders.dov.in Contact persan- Supenntending Engi 1} i i il - Gevind, Divisiol
ng Engineer (C), Qe Chief Engineer (Cil] - 1L, M5 P.G. Co. Lid., avin arajanaglta ivision
2 &ﬂuﬂ?ﬂ?\’&&f‘ﬂf’-ﬁﬁ?ﬁﬁ gn::;r:ml\?‘ancn:r})weTum:w;gard. Mumbal, Fax: (022126681480 Tol.Mo, 02228474211 extn. 2600, 28472131, E-MAIL D]  EETETTEEETRT=IT 3
K adi- ogmeivild@mahegenca in Maintal
" . In
Enxacutive Enginaer Fu( further details \rmt aur Wblulbe hﬂna.-.l’cwulrement mahagenca.in Waur Follow Physical
DGIPR 2021-2022/5873 Dirnbhe Dham Divisson, Manchar reglster th e - Hash “m,u":{:' H;'g‘,';':n




